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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  
CENTRAL ZONE, BHOPAL 

 

Original Application No. 54/2025 
 

IN THE MATTER OF: 

Petitioner  Sobran Yadav 

Versus 

Respondents  State of Madhya Pradesh& Ors. 
 

I N D E X 

S. No. Particulars Annexure Page No. 

1.  Action Taken Report on behalf of 

Madhya Pradesh State Wetland 

Authority in compliance of Order 

dated 03.02.2025 

 02-11 

2.  Detailed list of status of Ground 

Truthing and Demarcation 
R/1 06-08 

3.  Copies of Letter dated 13.02.2026 R/2 

(Colly.) 

09-16 

 

Place: Bhopal         
Date: 11.03.2026 

 
FILED BY  

PARUL BHADORIA  
Advocate for State Wetland Authority 

 Ph. No.: (+91)-80859-77111;  
Email:parul.bhadoria04@gmail.com  
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  
CENTRAL ZONE, BHOPAL 

 

Original Application No. 54/2025 
 

IN THE MATTER OF: 

Petitioner  Sobran Yadav 

Versus 

Respondents  State of Madhya Pradesh & Ors. 

 

ACTION TAKEN REPORT ON BEHALF OF 
MADHYA PRADESH STATE WETLAND 
AUTHORITY IN COMPLIANCE OF ORDER 
DATED 03.02.2025 

IT IS MOST RESPECTFULLY SUBMITTED HEREINUNDER : 

1. That the issue raised in the present Original Application 

is the protection of water body namely Mahendra Sagar 

Talab admeasuring approximately 102.738 hectares in the 

district of Tikamgarh, which is also one of the major 

sources of potable water for the residents of the city of 

Tikamgarh. 

 

2. That this Hon’ble Tribunal vide Order dated 03.02.2026 

directed the State Wetland Authority to file an Action 

Taken Report. That for the convenience of this Hon’ble 

Tribunal the relevant extract of Order dated 03.02.2026 is 

reproduced hereinbelow : 
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“We reiterate our previous order and direct the authorities 

concerned to protect the water bodies, identify and 

demarcate and protect the area by means of wire, 

pillars/munnars and to ensure that there should not be any 

encroachment within wetland and encroachment, if any, 

must be removed within a time frame following due process 

of law. It is also to be ensured that there should not be any 

discharge of untreated water into the water bodies and in 

case any violation is found, the State PCB is directed to take 

necessary action in accordance with law, in addition to 

prosecution and realization of Environmental/damage as 

per parameters laid down by the rules. Further action taken 

report be filed within two weeks by State Wetland 

Authority, Collector Tikamgarh, CMO Tikamgarh.” 

 
3. That, the Wetland Atlas 2021 prepared by the ISRO, the 

State of Madhya Pradesh comprises a total of 13,565 (More 

than 2.25 ha. area) wetlands. In compliance with the 

directions of the Hon’ble Supreme Court of India vide 

order dated 11.12.2024 in W.P. (C) No. 304/2018 (Anand 

Arya vs. Union of India) and in accordance with the Office 

Memorandum dated 20.12.2024 issued by the Ministry of 

Environment, Forest and Climate Change (MoEF&CC), 
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Government of India, it is respectfully submitted that as 

on 09.03.2026, ground truthing activities have been duly 

completed for 13,509 wetlands, and boundary 

demarcation has been successfully carried out for 13,314 

wetlands. The remaining work, pertaining to 56 wetlands 

for ground truthing and 251 wetlands for demarcation is 

presently under active progress. That a detailed list of 

status of Ground Truthing and Demarcation is marked 

and annexed herewith as Annexure R/1. 

 
4. Furthermore, the State Wetland Authority vide letters 

dated 13.02.2026 addressed to all Collectors, CO Gram 

Panchayat, District Forest Officers, and Commissioner of 

Municipal Corporations situated within the state of 

Madhya Pradesh, has duly directed to o undertake the 

necessary action for the installation of boundary pillars 

around the wetlands demarcated in the aforesaid manner 

within your district, and to ensure the removal of any 

encroachments within the wetland area in accordance 

with the applicable rules within the stipulated time limit. 

Further, to furnish an updated status report to this office 

after carrying out the aforesaid actions. The copies of 
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Letter dated 13.02.2026 is marked and annexed herewith 

as Annexure R/2 (Colly.) 

 
5. Hence, the present Action Taken Report is being 

submitted for the kind perusal of this Hon’ble Tribunal. 

This Hon’ble Tribunal may, therefore, take the present 

Action Taken Report on record and pass any appropriate 

order(s) that it may deem fit, which will be complied with 

by the State Wetland Authority. 

Place: Bhopal         
Date: 11.03.2026 

 
FILED BY  

PARUL BHADORIA  
Advocate for State Wetland Authority 

 Ph. No.: (+91)-80859-77111;  
Email:parul.bhadoria04@gmail.com 
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S.No. Districts Total Wetlands
(Revenue+Forest)

Total No. of 
Wetlands (Revenue)

Total No. of 
Wetlands 
(Forest)

Total No. of Wetlands 
Ground Truthed

(Revenue+Forest)

Total No. of Wetlands 
Demarcated

(Revenue+Forest)

1 Agar Malwa 105 104 1 105 105

2 Alirajpur 202 199 3 202 202
3 Anuppur 171 169 2 171 171
4 Ashoknagar 206 194 12 206 206
5 Balaghat 988 961 27 986 985

6 Barwani 144 131 13 144 144
7 Betul 320 313 7 320 320

8 Bhind 24 24 0 17 14
9 Bhopal 95 93 2 93 91
10 Burhanpur 37 28 9 37 36
11 Chhatarpur 426 417 9 426 426

12 Chhindwara 248 239 9 248 248
13 Damoh 440 412 28 439 437
14 Datia 28 28 0 27 27
15 Dewas 184 174 10 184 184
16 Dhar 705 705 0 705 704
17 Dindori 110 107 3 110 110
18 Guna 212 200 12 210 210

19 Gwalior 38 38 0 38 38

20 Harda 22 22 0 22 22
21 Indore 304 301 3 304 304
22 Jabalpur 317 316 1 317 317
23 Jhabua 500 486 14 500 500

                                                         Madhya Pradesh State Wetland Authority, EPCO                               Date: 09-03-2026     

District wise Wetlands Ground Truthing and Demarcation Status 
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Gaurvanvit Jain
Annexure R/1



S.No. Districts Total Wetlands
(Revenue+Forest)

Total No. of 
Wetlands (Revenue)

Total No. of 
Wetlands 
(Forest)

Total No. of Wetlands 
Ground Truthed

(Revenue+Forest)

Total No. of Wetlands 
Demarcated

(Revenue+Forest)

                                                         Madhya Pradesh State Wetland Authority, EPCO                               Date: 09-03-2026     

District wise Wetlands Ground Truthing and Demarcation Status 

24 Katni 477 475 2 477 477
25 Khandwa 84 75 9 82 81
26 Khargone 249 218 31 249 249
27 Maihar 229 229 0 229 229
28 Mandla 207 195 12 203 196
29 Mandsaur 489 478 11 488 488
30 Mauganj 134 134 0 134 134
31 Morena 24 23 1 24 24
32 Narmadapuram 115 94 21 115 115
33 Narsinghpur 78 76 2 78 78
34 Neemuch 274 266 8 274 274
35 Niwari 32 29 3 32 32
36 Pandhurna 35 34 1 35 35

37 Panna 360 324 36 360 360
38 Raisen 225 202 23 225 225
39 Rajgarh 289 285 4 289 289
40 Ratlam 432 432 0 432 432
41 Rewa 317 317 0 317 317
42 Sagar 398 354 44 383 383
43 Satna 408 405 3 408 408
44 Sehore 209 204 5 209 209
45 Seoni 463 435 28 463 463
46 Shahdol 336 335 1 336 336
47 Shajapur 124 124 0 124 124
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S.No. Districts Total Wetlands
(Revenue+Forest)

Total No. of 
Wetlands (Revenue)

Total No. of 
Wetlands 
(Forest)

Total No. of Wetlands 
Ground Truthed

(Revenue+Forest)

Total No. of Wetlands 
Demarcated

(Revenue+Forest)

                                                         Madhya Pradesh State Wetland Authority, EPCO                               Date: 09-03-2026     

District wise Wetlands Ground Truthing and Demarcation Status 

48 Sheopur 82 66 16 82 82
49 Shivpuri 272 245 27 267 168

50 Sidhi 220 218 2 209 131
51 Singrauli 255 239 16 255 255
52 Tikamgarh 277 239 38 277 277
53 Ujjain 231 231 0 231 231

54 Umaria 162 157 5 159 159
55 Vidisha 252 244 8 252 252

Total 13565 13043 522 13509 13314
Ground Truthing and Demarcation Completed

Demarcation Remaining

Ground Truthing and Demarcation Both Remaining
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Annexure R/2 (Colly.)
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